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Defective Case Register from 2024-04-24 to 2024-04-24

o Advocate for Date of
SI.NO.|Filing No Petioner/Caveator  |objection Defects as per S.R.
BLAPL/12185/2024 |SAHOO 24 : :
6-RECEIPT SHOWING SERV.COPY TO
SMITA RANJAN  2024-04- AG/CG/IT/CT/ETC.NOT FILED.
2 D-WP(C)/18224/2024 PATNAIK 24
PAGE 217,220 NOT LEGIBLE
3 D- DEEPANKAR 2024-04- |STATUS OF CASE NOT CORRECTLY
CRLMC/10930/2024 |PANIGRAHY 24 FURNISHED IN ITEM 4 IN AFFIDAVIT
D- 2024-04- |06-RECEIPT SHOWING SERV.COPY TO
4 BLAPL/12175/2024 SOUGAT DASH 24 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-04- |06-RECEIPT SHOWING SERV.COPY TO
5 CRLMP/12267/2024 H.V.B.R.K.DORA 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
] D- AMULYA RATNA  2024-04- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/12197/2024 |PANDA 24 As per rejection order the age of the petitioner not
tally
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
T RONTC/ 173442004 ADY: 29°%0% | NAME OF THE CONTEMNOR TO BE
DISCLOSED 2.VIOLATION IS STATED TO
HAVE BEEN DONE BY OP NO.2 WHEREAS
THERE IS ONLY CONTEMNOR
D- 2024-04- |06-RECEIPT SHOWING SERV.COPY TO
8 BLAPL/12025/2024 PRADIPTA BEURA 24 AG/CG/IT/CT/ETC.NOT FILED.
CRLMA/11742/2024 \DASH 24 : :
o P AMULYARATNA - 2024-04- (0o T ONOT FILED,
ABLAPL/12138/2024 PANDA 24 : :
6-RECEIPT SHOWING SERV.COPY TO
1 D- ADV 2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
CONTC/17388/2024 24
ANNX 2 TO 4 NOT ATTESTED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
12 D- UMAKANT 2024-04-|10-SUBJECT CODE NOT
WPCRL/11838/2024 |SAHOO 24 FURNISHED/INCORRECTLY MENTIONED
1.FATHER NAME NOT GIVEN IN AFFIDAVIT
CRLMP/11985/2024 |MOHAPATRA 24 : :
14 D-WP(C)/18262/2024 SAPAN KUMAR  |2024-04- |6-RECEIPT SHOWING SERV.COPY TO
PAL 24 AG/CG/IT/CT/ETC.NOT FILED.

11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
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Page nos. 15 and 23 not neat and legible.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

15 D- AKSHAYA KUMAR [2024-04-
CRLMC/11875/2024 |SAHOO 24 DATE OF ORDER UNDER ANNX 3 NOT
TALLY WITH THE PRAYER PETITION
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
16 ABLAPL/12104/2024 SK. ZAFARULLA 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
- D- PRABIR KUMAR  2024-04- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/12143/2024 [RAY 24 Adv name not mentioned in capital letter in
vakalatnama.
23-NOMENCLATURE NOT CORRECTLY
D- 2024-04- |[FURNISHED .
18 WPCRL/12122/2024 |S--BISWAL 24
THIS MAY BE REGD AS CRLMP
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
" D- JAYADEBA 2024-04- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/12127/2024 BEHERA 24 Synopsis and date chart not mentioned in the
Index.Nomenclature not correctly furnished in the
affidavit.Page no 9 and 10 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
SAKTIDHARA 2024-04-
20 D-WP(C)/17366/2024 MISHRA 24 AG/CG/IT/CT/ETC.NOT FILED.
. UL RATNA s EECEITTSHOWING SERCOR T0
CRLMC/11846/2024 |PANDA 24 ) )
6-RECEIPT SHOWING SERV.COPY TO
GOPAL KRUSHNA [2024-04-
22 D-WP(C)/17315/2024 NANDA 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
23 |D-WP(C)/17298/2024 ggﬁgﬂi RATH 3224'04' NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
24 CONTC/17867/2004 ADV 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
s D- SARADA PRASAD 2024-04- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/12096/2024 DASH 24 As per rejection order ,age of the petitioner not
tally.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
26 D- ADV 2024-04-
CONTC/17341/2024 24 1.NAME OF CONTEMNOR NOT STATED

2.ALLEGATION AGAINST OP 2 MADE BUT
THERE IS ONLY ONE CONTEMNOR




6-RECEIPT SHOWING SERV.COPY TO

AMITAV 2024-04-

27 D-CRLA/12168/2024 TRIPATHY 24 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

73 D- BHABANI 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/12032/2024|SANKAR DAS 24
Occupation not mentioned in the affidavit.Page no
13 not neat.
6-RECEIPT SHOWING SERV.COPY TO

29 D- SARAT KUMAR 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/12134/2024 |JENA 24
1.Page no. 13 not neat and legible.
1-COURT FEE IS DEFICIENT.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

30 gf{LMc 110975/2024 I?IET%EIIEH 3224'04' 1.C.FEE OF RS 6 /- NOT PAID 2.STATUS OF
THE CASE BEING AUTHORISED NOT
MENTIONED IN AFFIDAVIT 3.PAGE 8,9,12,16
TO BE FILED 4.STATUS OF THE CASE NOT
CORRECTLY FURNISHED IN SL NO.3
5.COPY OF ORDER PASSED IN CONNECTED
CRLMC 2565/2012 NOT FILED

D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO

31 CONTC/17865/2004 ADV 24 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO

32 CONTC/18028/2004 ADV. 24 AG/CG/IT/CT/ETC.NOT FILED.

5 D IYOTIRMAYA  2024-04- (000 oo OTFILED,

CRLMC/11916/2024 |SAHOO 24 ) )
6-RECEIPT SHOWING SERV.COPY TO

4 D- JUGALA KISHORE 2024-04- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/12093/2024 PANDA 24 Signature of petitioners 2and3 not tally with cause
title.
6-RECEIPT SHOWING SERV.COPY TO
SMITA RANJAN 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.

35 D-WP(C)/18220/2024 PATNAIK 24
PAGE 212 AND 215 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

36 D- SUSHANTA 2024-04- |11-NEAT,LEGIBLE ATTESTED ANNEXURES

ABLAPL/12099/2024 KUMAR JOSHI 24 NOT FILED.
page no.8 not neatly legible.
6-RECEIPT SHOWING SERV.COPY TO
37 D- TIRTH KUMAR 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/12293/2024|SAHU 24
1. Page nos.14,19,20,26 , 27 not neat and legible.
33 D- INYANANANDA |2024-04- |COPY OF PETITION TO BE TRANSFERRED
TRP(C)/18217/2024 |PANDA 24 TO BE FILED
o D SURESH KUMAR ~ 2024-04- 0 & B0 SO FILED,
BLAPL/12150/2024 |JENA 24 ) )




6-RECEIPT SHOWING SERV.COPY TO

SAKTIDHARA 2024-04-
40 D-WP(C)/17367/2024 MISHRA 24 AG/CG/IT/CT/ETC.NOT FILED.
a P SAROJKUMAR  2024-04- (5 Lt B R P RLED,
CRLMP/12010/2024 |PADHI 24 ) )
o D RAIENDRA  2024-04- 00 L0 P RLED,
BLAPL/12103/2024 |NARAYAN ROUT [24 ) :
6-RECEIPT SHOWING SERV.COPY TO
HEMANTA 2024-04-
43 D-CRLA/12355/2024 KUMAR MUND 24 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
44 CONTC/17661/2004 ADV. 24 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
45 CONTC/18029/2004 ADV 24 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
46 D- SARAT KUMAR 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/12135/2024 |JENA 24
1. Name of the Deponent on affidavit not tally
with declaration.
23-NOMENCLATURE NOT CORRECTLY
FURNISHED .
1.SURNAME OF THE DEPONENT NOT
AMIT KUMAR 2024-04- | TALLY WITH SURNAME MENTIONED IN
47 |D-WR(C)/17886/2024 1 \ 24 PARA 1 DECLARATION IN THE AFFIDAVIT
2.SURNAME OF THE PETNR NOT TALLY
WITH SURNAME OF THE DEPONENT AND
EXECUTED IN VNAMA 3.THIS MAY REGD
AS CMP
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
48 BLAPL/12023/2024 PRADIPTA BEURA 24 AG/CG/IT/CT/ETC.NOT FILED.
49 D- ADV 2024-04- | PLACE IT AFTER FILING OF C.COPY OF
CMAPL/17578/2024 24 DISMISSAL ORDER
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
10-SUBJECT CODE NOT
50 ZBL APL/12170/2004 giﬁ%i“ KUMAR %224'04' FURNISHED/INCORRECTLY MENTIONED
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
1. page no.7 not neat. 2.D.C.fee Rs.10 - to be paid
on V.nama. Petition not correctly addressed to
Honble Court
6-RECEIPT SHOWING SERV.COPY TO
o D- IYOTIRMAYA 2024-04- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/12188/2024\SAHOO 24 1. Name of the P.S. under Annexure-1 not tally
with cause title.
D- 2024-04- | INDEX TO BE PAGEMARKED AND ANNX
2 I CRLMC/11809/2024 [ANINDITA PUJART ) 4 ARE FILED AFTER S.R




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

53 |D-WP(C)/17248/2024 JKNA/?{NA RANJAN 3224'04' 1.DCF OF RS 12 /- TO BE PAID
2.AUTHORISATION WITH REGARD TO
SWEAR THE AFFIDAVIT ON BEHALF OF
OTHER PETNR NOT FURNISHED
- sukaNTa o, CRECHPT SUOWING St COPYTO
ABLAPL/12110/2024 MAHUNTA 24 ' '
D. 202404 [6-RECEIPT SHOWING SERV.COPY TO
55 |BLAPL/12152/2024 [PRADIPTABEURA ) AG/CG/IT/CT/ETC.NOT FILED.
D. 2024.04. [6-RECEIPT SHOWING SERV.COPY TO
56 |CONTC/17579/2004 APV 54 AG/CG/IT/CT/ETC.NOT FILED.
M copaxpa v §RECHE SHOWING SERVCoPYTO
CRLMA/11662/2024 KUMAR BHUYAN 24 ' '
5 P mavss o §RECHE SHOWING SERVCoPYTO
ABLAPL/12157/2024|CHANDRA JENA 24 ' '
PRITAM KUMAR  [2024-04- |4-AFFIDAVIT/VERIFICATION NOT PROPER.
59 |D-WP(C)/16255/2024 | o0\ N iry "
6-RECEIPT SHOWING SERV.COPY TO
o D BHARAT BHUSAN 2024.04. AG/CG/IT/CT/ETC.NOT FILED.
CRIMC/11903/2024 ROUTRAY 24 COPY OF ORDER PASSED IN CONNECTED
CRLMC 234/2023 AND 769 /2021 NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- TAPAN JYOTI 2024-04-
61 20-VERNACULAR CERTIFICATE NOT
CRLMC/11899/2024 |PANI 24 FURNISHED.
ABLAPL/12129/2024 ACHARYA 24 ' '
D. 202404 [6-RECEIPT SHOWING SERV.COPY TO
63 | CONTC/17346/2004 APV 54 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SAPAN KUMAR  2024-04- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
64  |D-WP(C)/18263/2024 5. " NOT FILED.
Page nos. 15, 19 and 23 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
s D- SANJEEB KUMAR 2024-04- || "R EFERENCE CERTIFICATE NOT
ABLAPL/12276/2024|JENA 24 '
1. Year of the G.R.case not correct in index.2.
D.C.fee of Rs. 6/- not paid in cause title.
« D ADV 2024-04- DEFICIT AUTHENTICATION FEE OF RS 2.25
CMAPL/15979/2024 ' 24 /- NOT FILED
- 6-RECEIPT SHOWING SERV.COPY TO
67  |D-CRLA/12147/2024 Efu MKESHARI 3224'04' AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

D- AKSHAYA KUMAR [2024-04-
68 | ORLMC/120022024 SATIOG ” AG/CG/T/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/T/CT/ETC.NOT FILED.

69  |D-WP(C)/17243/2024 JKNA/?{NA RANJAN 3224'04' 1.DCF OF RS 12 /- TO BE PAID
2. AUTHORISATION WITH REGARD TO
SWEAR AFFIDAVIT ON BEHALF OF OTHER
PETNR NOT FURNISHED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/T/CT/ETC.NOT FILED.

D- 2024-04- |19-UNDERTAKING FOR NON FILING OF
70 lcRLMP/11864/2024 |P-C-CHHINCHANT 5 ) TRANSLATED COPY NOT FILED
PAGE 13,15 NOT LEGIBLE
o. 502404 6-RECEIPT SHOWING SERV.COPY TO

T bLia1830004 SOUGATDASH ) AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO

L |p- TUKUNA KUMAR 2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/10952/2024 MISHRA 24

1.0CCUPATION NOT STATED IN AFFIDAVIT

5 D AMULYARATNA 200404~ (000 ol O T RILED,
BLAPL/12199/2024 |PANDA 24 ' :

6-RECEIPT SHOWING SERV.COPY TO

. b NIHAR RANJAN 202404 [AG/CGT/CT/ETC.NOT FILED.
CRLMC/11859/2024 \SAHOO 24 DATE OF ORDER VIDE ANNX 1 NOT TALLY

WITH PRAYER PORTION
6-RECEIPT SHOWING SERV.COPY TO
SAKTIDHARA  [2024-04-

75 [D-WR(C)/17370/2024 P& T ” AG/CG/T/CT/ETC.NOT FILED.
BLAPL/12172/2024 |SAHU 24 ' :
CRLMC/11928/2024 MANSING 24 ' :

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/T/CT/ETC.NOT FILED.
SAPAN KUMAR  [2024-04- |11-NEAT,LEGIBLE ATTESTED ANNEXURES

78 [D-WP(C)/18260/2024 > o NN

PG. NO. 22 NOT NEAT.
6-RECEIPT SHOWING SERV.COPY TO

. b RAJIB LOCHAN  12024-04. AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/12295/2024 |PATTANAIK 24 1. Rejection order dated.10.04.2024 under
Annexure-2 not tally with Index.
D- 2024-04-

80 | oniAPL/18004/2024 ADY o PLACE IT WITH WP(C) 13608/19

81 |D- ARUN KUMAR  |2024-04- 3-AUTHENTICATION FEE IS DEFICIENT,
RPFAM/17716/2024 |CHAND 24 8-CAUSE TITLE NOT IN ORDER.

25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED




1. AU FEE RS. 2.20 TO BE PAID 2. PROVISION
OF LAW NOT PROPERLY FURNISHED 3.
BEING AGGRIEVED AND CERT. OF GOOD
GROUND NOT FURNISHED 4. PAGE 25 NOT
PROPERLY FILED 5. ANNEX 6 NOT
ATTESTED

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES

BIDESH RANJAN |2024-04- NOT FILED.
82 D-WP(C)/17195/2024 BEHERA 4
PAGE 44,75.84,85 ARE NOT NEAT AND
LEGIBLE 2. ANNEX 9 NOT ATTESTED BY
ADVOCATES
o D- BISWAJIT RANJAN 2024-04- G 8P ORI SHOWIG SERVEOPYTO
BLAPL/12270/2024 |TRIPATHY 24 ) )
u D KABIRAJ 2024-04- 00 T CTETCNOT FILED,
CRLMC/11975/2024 |PRADHAN 24 ) )
6-RECEIPT SHOWING SERV.COPY TO
ABHAYA KUMAR [2024-04-
85 D-WP(C)/17050/2024 PARIDA 24 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
86 CONTC/18030/2024 ADV 24 AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/12018/2024 MISHRA 24 ) )
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
23 D- PRATAP KUMAR |2024-04- FURNISHED/INCORRECTLY MENTIONED
ABLAPL/12091/2024 RAY 24 17-REFERENCE CERTIFICATE NOT
FURNISHED.
Occupation not mentioned in the affidavit. Petition
not correctly addressed to Honble Court
BLAPL/12189/2024 |NANDA 24 ) )
o o TUKLNA KUMAR 12406 RECEITT SEOWING SERVCOrY o
BLAPL/12221/2024 MISHRA 24 ) )
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
91 CONTC/17548/2004 AFRAAZ SUHAIL 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
GOPAL KRUSHNA [2024-04-
92 D-WP(C)/17319/2024 NANDA 24 AG/CG/IT/CT/ETC.NOT FILED.
93 D-WP(C)/18418/2024|SRINIBASH 2024-04- |19-UNDERTAKING FOR NON FILING OF
SATAPATHY 24 TRANSLATED COPY NOT FILED

20-VERNACULAR CERTIFICATE NOT
FURNISHED.

1.DEFICIT AUTHENTICATION FEE OF RS
14.30 /- NOT FILED 2.AFFIDAVIT NOT IN




PROPER FORMAT AS PER RULE 3 ,CHAPTER
6 OF OHC RULE

6-RECEIPT SHOWING SERV.COPY TO

ADITYA 2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
94 |D-WP(C)/18238/2024| \ b AVAN DAS 14
PAGE 82,83,92 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
95 |D-FAO/178992024 |PRADEEPKUMAR [2024-03-, 60 GAT/CT/ETC.NOT FILED.
MISHRA 24
6-RECEIPT SHOWING SERV.COPY TO
SUBHRANSU AG/CG/IT/CT/ETC.NOT FILED.
9% |2 BHUSAN 2024-04-
WPCRL/12192/2024 [ o0y 24 1.OCCUPATION OF DEPONENT NOT GIVEN
IN AFFIDAVIT 2.AGE OF OP NO. 5 TO 8 NOT
GIVEN IN C.T 3.PAGE 14 NOT LEGIBLE
BLAPL/10568/2024 | MISHRA 24 - -
6-RECEIPT SHOWING SERV.COPY TO
og |- ADV 2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
CONTC/17345/2024 24
CODE NOT INDICATED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
99 |P- KHIROD KUMAR  [2024-04- NOT FILED.
CRLMP/12145/2024 |SWAIN 24
PAGE 30,36,37 UNDER ANNEX 3 NOT
LEGIBLE. PAGE 73,74 UNDER ANNEX 4 NOT
LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
00 P ADV 2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
CONTC/18043/2024 ' 24
PAGE 11 NOT LEGIBLE
D. 202404 0-RECEIPT SHOWING SERV.COPY TO
101 | ONTC/180452004 APV 54 AG/CG/IT/CT/ETC.NOT FILED.
o D DIFHIREKHA 200404 G G T CTETCNOT FILED.
CRLMC/11978/2024 [NANDA 24 - -
D. ~024.04. 0-RECEIPT SHOWING SERV.COPY TO
103 | ONTC/17656/2004 APV ” AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D. LAXMI NARAYAN 12024.04. AG/CG/IT/CT/ETC.NOT FILED.
104 | o1 APL/12208/2004 [PATEL 4 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
~024.04. 0-RECEIPT SHOWING SERV.COPY TO
105 |D-CRLA/12223/2024 [NIRANJAN PANDA S, AG/CG/IT/CT/ETC.NOT FILED.
106 |D- KRUSHNA 2024-04- |4-AFFIDAVIT/VERIFICATION NOT PROPER.
ABLAPL/12071/2024 CHANDRA RATH |24 6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

Synopsis and date chart not mentioned in the
Index.Occupation not mentioned in the




affidavit. Address mentioned two times. Petition
not correctly addressed to Honble Court

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES

107 |D-WP(C)/18267/2024 IS)QEAN KUMAR 3224-04- NOT FILED.
1. Page nos. 15 to 23 not neat and legible. 2.
Description of Anx-2 in Index and in the petition
not tally with that of Anx-2.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
24-LIMITATION NOT IN TIME / EXPIRED.
108 P PRATIK DASH ~ 2024-04-
CRLREV/12083/2024 24 1.DELAY OF 39 DAYS 2.DEFICIT
AUTHENTICATION FEE OF RS 1.15 /- NOT
FILED 3.GOOD GROUND CERT. NOT
FURNISHED
BLAPL/12132/2024 |CHAND 24 ) )
16-PETITION/APPEAL NOT IN TIME
110 EI',F M 17868/2024 IS,X’;‘\II%EKUMAR 3224'04' 1. DELAY OF 04 DAYS 2. CERT OF GOOD
GROUND NOT FURNISHED 3. NAME OF THE
ADV. NOT IN CAPITAL LETTER
3-AUTHENTICATION FEE IS DEFICIENT.
11 D- PRAVASH 2024-04-
CRLMC/11797/2024 |[CHANDRA JENA 24 1.DEFICIT AUTHENTICATION FEE OF RS 34
/- NOT FILED
19-UNDERTAKING FOR NON FILING OF
AKSHAYA KUMAR [2024-04-
112 |D-WP(C)/17170/2024 MOLAPATRA 24 TRANSLATED COPY NOT FILED
D. 5024-04. 6-RECEIPT SHOWING SERV.COPY TO
113 CONTC/17340/2024 ADV. 24 AG/CG/IT/CT/ETC.NOT FILED.
BIPLABA P.B. 2024-04-
114 |D-WP(C)/18167/2024 BALALI 4 PAGE 15 NOT LEGIBLE
D. 5024-04. 6-RECEIPT SHOWING SERV.COPY TO
115 ABLAPL/12090/2024 ADITI HOTA 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
116 D- ADV 2024-04-
CMAPL/17711/2024 24 1.DEFICIT AUTHENTICATION FEE OF RS
2.25 /- NOT FILED 2.PROVISION OF LAW
NOT CORRECTLY FURNISHED
DILLIP KUMAR  |2024-04- [DEFICIT AUTHENTICATION FEE OF RS 2.25
17 D-WA/IBLI22024 - A yAPATRA |24 /- NOT FILED AS ACJ
g D- G PDUTTA 2024-04- 24-LIMITATION NOT IN TIME / EXPIRED.
MACA/16343/2024 24 DELAY OF 87 DAYS
o AN s RECHTSHONING SERYCOPY 10
ABLAPL/12154/2024 MOHANTY 24 ) :
ABLAPL/12144/2024 PANDA 24 ) :




19-UNDERTAKING FOR NON FILING OF

121  |D-WP(C)/16833/2024 IS%EGA KUMAR 3224'04' TRANSLATED COPY NOT FILED

6-RECEIPT SHOWING SERV.COPY TO
D- 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.

122 g1 APL/12186/2024 |ASHOK DAS 24
Page no. 13and14 not neat.

= o DA PRAKASH 20 (EECEET SHOWING SERYCOPYTO

BLAPL/12160/2024 |MISHRA 24 : :
D- 2024-04-
124 | CRIMA/11658/2004 APV b4 PLACE IT WITH CRLMC 5931/2014
D. »024.04. 0-RECEIPT SHOWING SERV.COPY TO
125 | CONTC/173432004 |APY 54 AG/CG/IT/CT/ETC.NOT FILED.
16 |D- SOMANATH  2024-04- St 8o oL T FILED,
CRLMP/12045/2024 |SATAPATHY 24 : :
D. ~024.04. 0-RECEIPT SHOWING SERV.COPY TO

127 | CoNTC/180402024 APV 54 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

g D BISWARANJAN  [2024-04- | AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/12146/2024 DALAI 24
page nos. 10,11 are not neat.
6-RECEIPT SHOWING SERV.COPY TO
129 |D-WP(C)/18152/2024 ASHOK KUMAR |2024-04- AG/CG/IT/CT/ETC.NOT FILED.
ROUT 24
o D PRASANT KUMAR 202404 SR SHOWING SERCOPYTO
CRLMC/11832/2024 |SAHOO 24 : :
oD SANDEEP RA) 20240 (RECEITE SHOWING SERYCOPVTO
CRLMC/11897/2024 |PANDA 24 : :
D. »024.04. 0-RECEIPT SHOWING SERV.COPY TO

132 | ConNTC17331/2004 APV 54 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

133 gi{LMc 10950/2024 QBAATIITIKUMAR 3224'04' 18-CERTIFIED COPY OF TRIAL/APPELLATE
COURT ORDER NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

134 D ADV 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.

CONTC/17397/2024 24
OCCUPATION OF DEPONENT NOT GIVEN
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

s D SANTOSH KUMAR 2024-04- 2 NAVE OF THE FILING ADYOCATE NoT
CRLMC/11855/2024 |SAMANTARAY  [24

NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION




136

D-CRLA/12248/2024

RAMESH
CHANDRA
BEHERA

2024-04-
24

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

137

D-WP(C)/17395/2024

PADMANAVA

2024-04-

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

JENA 24 29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
1. LEGIBLE COPY OF PG. 47 TO BE FILED.
35 D JAYADEBA  2024-04- 0 L B L D,
ABLAPL/12126/2024 BEHERA 24 . :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
HRUDANANDA  [2024-04-
139 ID-WP(C)/17317/2024 |y 5y A PATR A 24 | LEGIBLE COPY OF PAGE 11 TO BE FILED
2. PRAYER PORTION OF WP SEEMS TO BE
INCOMPLETE
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
140 |P- KHAGESWAR 2024-04- |7-VAKALATNAMA NOT PROPERLY
ABLAPL/12097/2024 BEHERA 24 STAMPED,EXECUTED,ACCEPTED.
Rs.2/- to be paid in V.nama.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
141  |D-WP(C)/17271/2024 ?ERI\?EASH KUMAR 3224'04' NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
D SANGRAM 00404 4 8 o S T FILED,
BLAPL/12176/2024 |KESHARIROUT [24 . :
D. PRABHU 2024-04. |6-RECEIPT SHOWING SERV.COPY TO
143 | R MP/12205/2004 PRASANNA b4 AG/CG/IT/CT/ETC.NOT FILED.
BEHERA
KHIROD KUMAR [2024-04- [1.ACWF OF RS 10 /- NOT PAID 2.PETNR NO.2
144 ID-WP(C)/18430/2024 |y 1 24 NOT EXECUTED IN THE V.NAMA
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
145 |D- LAXMINARAYAN [2024-04- |19-UNDERTAKING FOR NON FILING OF
ABLAPL/12213/2024|PATEL 24 TRANSLATED COPY NOT FILED

pagel2,13 not page marked.




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-04-

146 |00 13362004 ADV o AG/CG/IT/CT/ETC.NOT FILED.
24-LIMITATION NOT IN TIME / EXPIRED.

s D- AMAR KUMAR  2024-04-

CMAPL/17875/2024 MOHANTY 24 1 DELAY OF 160 DAYS 2.C.COPY OF
DISMISSAL ORDER NOT FILED
1. DEFICIT AUTHENTICATION FEE OF RS
1.10 /- NOT FILED 2.C.T NOT ADDRESSED TO
SATYABRATA  [2024-04- THE HONOURABLE COURT 3.CODE NOT
148 ID-MATA/16919/2024 |y \ o1y 24 CORRECT 4.SYNOPSIS AND DATE CHART

NOT FILED 5.INDEX NOT PROPERLY
PAGEMARKED

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

149 D- LAMBODOR 2024-04-
BLAPL/11671/2024 |ACHARI 24 As Per Rejection order2(c) CC case number not
tally with cause title.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
150 |D-WP(C)/17254/2024 JKNA/?{NA RANJAN 3224'04' SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
PETNR 2 NOT AUTHORISED BY PETNR
1,3,4,5
- AMULYARATNA 202404 € RECEIET SHOWING SERY COPYTO
BLAPL/12201/2024 |PANDA 24 : ’
D. 2024.04. (6-RECEIPT SHOWING SERV.COPY TO
152 CONTC/17386/2024 ADV. 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SAPAN KUMAR 2024-04- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
153 |D-WP(C)/18264/2024 PAL 24 NOT FILED.
Page nos. 15 and 23 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
154 |D-CRLA/12387/2024 ks RANIAN - 2024-04-14 0 G1m/cT/ETC NOT FILED.
MISHRA 24
D. 2024.04. (6-RECEIPT SHOWING SERV.COPY TO
155 CONTC/17898/2024 ADV. 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D. 2024.04. AG/CG/IT/CT/ETC.NOT FILED.
156 ABLAPL/12181/2024 RAJJEET ROY 24 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
CRLMC/11915/2024 |SAHOO 24 : ’
6-RECEIPT SHOWING SERV.COPY TO
158 D- BIBHUTI BHUSAN [2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/12068/2024 NANDA 24

Page no 17 and 18 not neat.




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-04-
159 CONTC/17503/2004 ADV. 24 AG/CG/IT/CT/ETC.NOT FILED.
o 2 SIDHARTH 202404 (e i ETCNOT FILED,
CRLMP/11991/2024 |PRASAD DAS 24 : :
6-RECEIPT SHOWING SERV.COPY TO
SIDHARTHA 2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
161 |D-WP(C)/17693/2024 SWAIN 24
PAGE 49 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
162 D- ADV 2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
CONTC/17538/2024 ’ 24
LEGIBLE COPY OF PAGE 11,12 TO BE FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
CHANDRAKANTA [2024-04-
163 ID-WP(CY17263/2024 g iy Ak 24 1.PAGE 33 UNDER ANNX 4 AND PAGE 36
UNDER ANNX 5 NOT FILED 2.LEGIBLE
COPY OF PAGE 34 TO BE FILED
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
o b Bk KESiARI ko 13 CNPERTACNG FO NON 118G o
ABLAPL/12300/2024 BAL 24
1. Annexure-2 not reflected in the petition.2.
Authorization to swear affidavit on behalf other
petitioners not furnished.
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
165 CONTC/17339/2004 ADV 24 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
66 2 GAIENDRA 202404 0l it CNOT FILED,
ABLAPL/12073/2024 KUMAR BAG 24 : :
Occupation not mentioned in the affidavit
e SANTOSH KUMAR 2024-04- [0 i/ ETC NOT FILED, |
ABLAPL/12076/2024 MAHANTY 24 : :
s 2 HEMANTA 202004 [0l ot ONOT FILED,
CRLMC/11939/2024 [KUMAR MUND 24 : :
6-RECEIPT SHOWING SERV.COPY TO
169 D- ADV 2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
CONTC/17384/2024 ’ 24
INDEX IS NOT FILLED IN
o P ASUTOSH 202404 [0 T ONOT FILED,
BLAPL/12064/2024 |TRIPATHY 24 : :
6-RECEIPT SHOWING SERV.COPY TO
GOPAL KRUSHNA [2024-04-
171  |D-WP(C)/17210/2024 NANDA 24 AG/CG/IT/CT/ETC.NOT FILED.
2 P GYANARANIAN - 2024-04- 0l r T CNOT FILED,
CONTC/17909/2024 |SETHI 24 : :
7 D AMULYARATNA - 2024-04- [0 T ONOT FILED,
ABLAPL/12139/2024 PANDA 24 : :




174

D-
BLAPL/12217/2024

DIPTIREKHA
NANDA

2024-04-
24

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

175

D-WP(C)/17213/2024

SANTOSH
CHANDRA
ATABUDHI

2024-04-
24

1-COURT FEE IS DEFICIENT.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

PAGE 32,34,40 NOT LEGIBLE 2. COURT FEE
RS. 6/- NOT PAID 3. DECLARATION
INCOMPLETE

176

D-
BLAPL/12190/2024

LALATENDU PAL

2024-04-
24

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

Code no. not furnished in cause title.

177

D-
BLAPL/12009/2024

BIBHUTI RANJAN
MOHANTY

2024-04-
24

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Page nos 12 and 13 not neat and legible.

178

D-
ABLAPL/12179/2024

SUBHENDU
KUMAR NAYAK

2024-04-
24

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. Occupation of the Deponent on affidavit not
furnished.2. Page nos.13 , 14 not neat and legible.

179

D-
ABLAPL/12123/2024

SANJAY KUMAR
PARIDA

2024-04-
24

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

180

D-WP(C)/17325/2024

SANJIB KUMAR
RATH

2024-04-
24

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

181

D-
CRLMP/12140/2024

PRASANNA
KUMAR DASH

2024-04-
24

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

182

D-
CRLMC/11926/2024

BINAYA KUMAR
MOHANTY

2024-04-
24

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

PAGE 21,24 TO 33,36,37 NOT LEGIBLE




7-VAKALATNAMA NOT PROPERLY

KRISHNA 2024-04- STAMPED,EXECUTED,ACCEPTED.
183 D-WP(C)/18327/2024| ST oA 2D
AS PER PRAYER ANNEX 7 NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
ACHYUTANANDA 2024-04- 1 LEGIBLE COPY OF PAGE 21,23,51,54 TO BE
184 ID-WP(C)/17375/2024 |5\ praANATK 24 FILED 2.ANNX 5 IS NOT ATTESTED AS TRUE
COPY 3.PAGE 60 TO 99 UNDER ANNX 8 NOT
FILED 4.ANNX 9 NOT CORRECTLY
PAGEMARKED
6-RECEIPT SHOWING SERV.COPY TO
D RAMESH 502404 AG/CG/IT/ICT/ETC.NOT FILED.
ABLAPL/12130/2024 CHANDRA BARIK (24 Synopsis and date chart not filed. Annexure -1 not
reflected in petition.
102404 -RECEIPT SHOWING SERV.COPY TO
186 |D-WP(C)/17180/2024 DEBASISH HAZRA ) AG/CG/IT/CT/ETC.NOT FILED.
23-NOMENCLATURE NOT CORRECTLY
RANJAN KUMAR  |2024-04- [FURNISHED .
187 |D-CMP/17562/2024 |sAno iy
NOMENCLATURE MAY BE REGD. AS WP(C).
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-04-
188 [D-CRLMP/6981/2024PAMI RATH 24 1.COURT FEE OF RS 6 /- NOT PAID 2.NEAT
COPY OF PAGE 23 TO 26,31 TO 41,291 TO BE
FILED
11-NEAT.LEGIBLE ATTESTED ANNEXURES
KUNAL KUMAR  2024-04- NOT FILED.
189 |D-WP(C)/18283/2024 g1 iy
PAGE 23 NOT LEGIBLE
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25.NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
GOUTAM KUMAR [2024-04- ADVOCATES NOT INDICATED
190 ID-WP(C)/17272/2024 |  ~py ARYA 24 29.NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
19-UNDERTAKING FOR NON FILING OF
S SOUMENDRA 02404 TRANSLATED COPY NOT FILED
CRLMC/12085/2024 |PATTANAIK 24 COPY OF ORDER DTD 27.02.24 PASSED IN
CRLMC NO. 211/2024 NOT FILED
N ANUGRAHA 502404 -RECEIPT SHOWING SERV.COPY TO
192 NARAYAN AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/I12081/2024 3 At |24
N RAMESH 702404 -RECEIPT SHOWING SERV.COPY TO
193 | o 0a04 |CHANDRA o AG/CG/IT/CT/ETC.NOT FILED.

MAHARANA




6-RECEIPT SHOWING SERV.COPY TO

UMESH 2024-04- AG/CG/IT/CT/ETC.NOT FILED.
194 |D-WP(C)/17267/2024| CHANDRA 24 12-ASSESMENT SLIP NOT FILLED-IN
BEHURA PROPERLY.
o5 |- IYOTIRMAYA  2024-04- 0 L 00 O OTRILED,
CRLMC/11912/2024 |SAHOO 24 ) )
BIPLABA P.B. 2024-04-
196 |D-WP(C)/18177/2024 BALIALI 24 PAGE 14 NOT LEGIBLE
197 |- PRATYUSHA  2024-04-00 L 00 o OTFILED,
BLAPL/12285/2024 |NAIDU 24 ) )
o |D- AMULYARATNA 202404 (006 0ol ot LD,
BLAPL/12191/2024 |PANDA 24 ) )
4-AFFIDAVIT/VERIFICATION NOT PROPER.
D- RAMESH 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
199 CHANDRA AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/12220/2024 PRADHAN 24
Occupation not mentioned in Affidavit.
D. 5024-04. |6-RECEIPT SHOWING SERV.COPY TO
200 CONTC/17334/2024 ADV 24 AG/CG/IT/CT/ETC.NOT FILED.
SAKTIDHARA 2024-04- |PUT UP FOR S.R. AFTER INDEX AND W.P.
201 ID-WP(C)/17358/2024 |\ iR A 24 ARE CORRECTLY PAGE MARKED.
6-RECEIPT SHOWING SERV.COPY TO
SAKTIDHARA 2024-04-
202  |D-WP(C)/17360/2024 MISHRA 24 AG/CG/IT/CT/ETC.NOT FILED.
D. 5024.04. |6-RECEIPT SHOWING SERV.COPY TO
203 CONTC/17686/2024 ADV. 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
204 gy APL/12151/2024 [ARVEET MISHRA ) 4
Jail authority attested in v.nama without seal
6-RECEIPT SHOWING SERV.COPY TO
s - SULOCHANA 2024.04. AG/CG/NT/CT/ETC.NOT FILED.
BLAPL/11996/2024 |PATRO 24 YEAR OF THE G.R CASE NOT CORRECT IN
SYNOPSIS.
6-RECEIPT SHOWING SERV.COPY TO
206 D- ALOK KUMAR 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/12200/2024 MOHAPATRA 24
page nos.15 , 16 not neat.
6-RECEIPT SHOWING SERV.COPY TO
- BALIAYANTI 2024.04. AG/CG/NT/CT/ETC.NOT FILED.
CRLMC/11973/2024 MOHANTY 24 COPY OF ORDER PASSED IN CONNECTED
CRLMC 964/2016 NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
s - SARAT KUMAR  h024-04. AG/CG/T/CT/ETC.NOT FILED.
BLAPL/12133/2024 \JENA 24 1. Rejection order dated.15.04.2024 under
Annexure-2 not tally with para-5 of the petition.
209 |D- BRAHMANANDA [2024-04-|6-RECEIPT SHOWING SERV.COPY TO
CRLMP/12007/2024 |TRIPATHY 24 AG/CG/IT/CT/ETC.NOT FILED.

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED




OCCUPATION OF THE PETNR NOT
FURNISHED IN AFFIDAVIT

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

D- SULOCHANA 2024-04-
210 BLAPL/11994/2024 PATRO 24 AG/CG/IT/CT/ETC.NOT FILED.
Relation not furnished in affidavit
D PRANAB KUMAR 2024-04- 0l cr it ONOT FILED,
ABLAPL/12075/2024 DAS 24 : :
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
212 BLAPL/12015/2024 PRADIPTA BEURA 24 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
213 CONTC/17333/2004 ADV 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
114 D- SURYAKANTA 2024-04-

BLAPL/12215/2024 |DASH 24 1. Page no.13 not neat and legible.2. Rejection
order dated.18.04.2024 under Annexure-2 not tally
with para-4 of the petition.
6-RECEIPT SHOWING SERV.COPY TO

SAKTIDHARA 2024-04- AG/CG/IT/CT/ETC.NOT FILED.
215 |D-WP(C)/17369/2024 MISHRA 24
DATE OF EXECUTION NOT FURNISHED IN
V.NAMA
D- AMIT KUMAR 2024-04-
216 CRLMC/11775/2024 NATH 24 PAGE 11 TO 18 NOT LEGIBLE
a7 D ANSHUMAN - 2024-04- [0 o T ONOT FILED,
ABLAPL/12206/2024 PANDA 24 : :
2024-04- |PUT UP FOR S.R AFTER FILING OF C.COPY
218 |D-WA/18142/2024 |SRIDHAR RATH 24 OF IMPUGNED ORDER
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
219 CONTC/17504/2004 ADV 24 AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
RABINDRA NATH [2024-04- g
220 |D-CMP/18193/2024 PANDA 24 NOT FILED.
1. SIGNED AS PADMALAVA IN V. NAMA. 2.
ANX-2 NOT ATTESTED.
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
221 CONTC/17873/2004 ADV 24 AG/CG/IT/CT/ETC.NOT FILED.
D IAYANTAKUMAR 2024-04- 0l r st ONOT FILED,

CRLMC/12005/2024 |MAJHI 24 : :

19-UNDERTAKING FOR NON FILING OF
RAMAKANTA 2024-04- TRANSLATED COPY NOT FILED
223  |D-WP(C)/18395/2024 SARANGI 24
1.PAGE 51,53,61,66,122,130 NOT LEGIBLE
224 |D-WP(C)/17275/2024 BRAHMANANDA [2024-04- |6-RECEIPT SHOWING SERV.COPY TO
TRIPATHY 24 AG/CG/IT/CT/ETC.NOT FILED.

1.PETNR NO.1 NOT AUTHORISED BY PETNR
2 TO SWEAR AFFIDAVIT 2.PAGE 18 NOT




LEGIBLE

6-RECEIPT SHOWING SERV.COPY TO

295 D- AMULYA RATNA 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/12204/2024 |PANDA 24
Page no 10, 11 not neat and legible.
e ONTRANAN neos RECEITSIONING SER COPYTO
ABLAPL/12224/2024 RAY 24 ) )
PRAFULLA 24-LIMITATION NOT IN TIME / EXPIRED.
207 P KUMAR 2024-04-
CONTC/1776972024 |\ ioapaTRA |24 DELAY OF 181 DAYS
6-RECEIPT SHOWING SERV.COPY TO
228  |D-WP(C)/17706/2024 JAYANTA KUMAR 12024-04- AG/CG/IT/CT/ETC.NOT FILED.
MAJHI 24
6-RECEIPT SHOWING SERV.COPY TO
299 D- HAREKRUSHNA |2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
CONTC/17494/2024 | DASH 24
INDEX NOT SIGNED
CRLMC/11841/2024 |PANDA 24 ) )
6-RECEIPT SHOWING SERV.COPY TO
. D- DUSHMANTA 2024-04- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/12057/2024 |SAHOO 24 PS case number mentioned but year not mentioned
in the cause title and Prayer
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
232 CONTC/17342/2004 ADV 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
233 |D-WP(C)/17930/2024 MANOJKUMAR . 12024-04- AG/CG/IT/CT/ETC.NOT FILED.
PANDA 24
6-RECEIPT SHOWING SERV.COPY TO
SMITA RANJAN 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
234 |D-WP(C)/18215/2024 PATNAIK 24
ANNX 18 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.
25-NAMES IN CAPITAL
235  |D-WP(C)/17269/2024 gggzﬁl}AAKUMAR 3224_04_ LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
PARAGRAPHS OF WP NOT CORRECTLY
NUMBERED
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
136 D- SOUBHAGYA 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/12136/2024 |SUNDAR DAS 24
1. Occupation of the Deponent on affidavit not
furnished.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
237 |D-CRLA/12164/2024 ]S),EEQEIISI %224_04_ 24-LIMITATION NOT IN TIME / EXPIRED.

1.DELAY OF 3 DAYS




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-04-
28| T/ 17335/2004 ADY. " AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/11982/2024 |MOHAPATRA 24 : :
6-RECEIPT SHOWING SERV.COPY TO
uo D- TAPAS KUMAR  [2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/12153/2024 ACHARYA 24
. Page n0s.8,9 , 11 not neat.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
u D- PABITRA KUMAR [2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/11990/2024 |PAIK 24
SR will be made after filing certified copy of
rejection order
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
D- DIBYA PRAKASH |2024-04- ’ ;
242 | ol 1917472004 IMISHRA ” 11-NEAT.LEGIBLE ATTESTED ANNEXURES
NOT FILED.
H.C.B.A.Welfare fund fee not
paid,page22,23,24not neat.
o. >024-04. |6-RECEIPT SHOWING SERV.COPY TO
243 | bl 120902004 ADITTHOTA " AG/CG/IT/CT/ETC.NOT FILED.
2a D- RAMANIKANTA ~ 2024-04- -t SN S REE PRy 1o
CRLMC/11857/2024 [PATTANAIK 24 : :
>024-04. |6-RECEIPT SHOWING SERV.COPY TO
245 |D-CRLA/12210/2024 DEBASNAN DAS |7 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
e D SR 5024-04. AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/11988/2024 24 | DEFICIT AUTHENTICATION FEE OF RS
1.10 /- NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
o. BICHITRA 5024-04. AG/CG/IT/CT/ETC.NOT FILED.
247 | MO 182472024 NARAYANA " 18-CERTIFIED COPY OF TRIAL/APPELLATE
SATAPATHY COURT ORDER NOT FILED
D- 2024-04-
248 | ol 181650024 ADY o C.COPY OF DISMISSAL ORDER NOT FILED
o. RAMESH 5024-04. |6-RECEIPT SHOWING SERV.COPY TO
249 | o 91042004 (CHANDRA " AG/CG/IT/CT/ETC.NOT FILED.
MAHARANA
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-04-|AG/CG/IT/CT/ETC.NOT FILED.
250 | ABLAPL/12079/2024 ARVEET MISHRA -, ,
pagell not legible.
6-RECEIPT SHOWING SERV.COPY TO
D- SUBHRA 2024-04-
51 CRLMC/11870/2024 [NARAYAN GAYA 24 AG/CGIT/CT/ETC.NOT FILED.
o. >024-04. |6-RECEIPT SHOWING SERV.COPY TO
252 | bl 199372004 BHARATJALLL 70 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

553 |D- AMITAV 2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/12171/2024 |TRIPATHY 24
page52,53,54not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
GOUTAM KUMAR [2024-04- [29-NAME OF THE FILING ADVOCATE NOT
254 |D-WP(C)/17265/2024 |\ ~py ARyA 24 IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
PAGE 62,68 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
s D RANIANKUMAR.25ze0t. TYARALATNANA NOT PROPEILY
ABLAPL/12180/2024 ROUT 24 > ’ .
1. Signature of the Petitioner on V. nama not tally
with cause title.
6-RECEIPT SHOWING SERV.COPY TO
SMITA RANJAN  [2024-04- AG/CG/IT/CT/ETC.NOT FILED.
256 |D-WP(C)/18204/2024 |5 '\ 1o 54
PAGE 212,215 NOT LEGIBLE
BHABANI 6-RECEIPT SHOWING SERV.COPY TO
D- 2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
257 SHANKAR
ABLAPL/12059/2024| 7 <o i b 1o A 24
Page nos 11 to 14 not legible.
6-RECEIPT SHOWING SERV.COPY TO
rsg D- RAMAKANTA 5024-04. [AG/CG/NT/CT/ETC.NOT FILED.
CRLMC/11932/2024 |PRADHAN 24 THE NAME OF PETNR NO.2 NOT TALLY IN
V.NAMA
6-RECEIPT SHOWING SERV.COPY TO
259 |D-WP(C)/17332/2024 SANIIB KUMAR —12023-04-/ /0 G/T/CT/ETC.NOT FILED.
RATH 24
1.DEFICIT COURT FEE OF RS 1134 /- NOT
D- ANAND 2024-04-
260 PAID 2.STATUS OF PARTIES NOT
RVWPET/11113/2024/CHANDRA SWAIN [24 FURNISHED
6-RECEIPT SHOWING SERV.COPY TO
i D- JUGALA KISHORE 202404 AG/CG/IT/CT/ETC.NOT FILED.
CRLREV/12072/2024 PANDA 24 1.CODE NOT INDICATED 2.GOOD GROUND
CERT. NOT FURNISHED
2 |- SATYANARAYAN 2024-04- 4 8 o SO e,
ABLAPL/12128/2024|MISHRA 4 24 . :
6-RECEIPT SHOWING SERV.COPY TO
SAKTIDHARA 2024-04-
263 |D-WP(C)/17363/2024 | rcrin o b4 AG/CG/IT/CT/ETC.NOT FILED.
ot P MADAN SUNDAR 212404 ECEI SHOWING SERYCOPY 10
CRLMP/12061/2024 |BEHERA 24 . :




1.C.T NOT ADDRESSED TO THE
HONOURABLE COURT 2.CODE NOT
CORRECTLY FURNISHED
3.AUTHORISATION TO SWEAR AFFIDAVIT

265 |D-MATA/16846/2024 ﬁA‘}%AHA CHANDRA %224'04' IN IA NOT FURNISHED 4.AGE OF BOTH THE
PARTIES NOT CORRECTLY FURNISHED IN
PETITION AND ALSO IA SNOMENCLATURE
OF THE CASE NOT CORRECTLY
FURNISHED IN THE INDEX
6-RECEIPT SHOWING SERV.COPY TO
266 |D- SUSANTA KUMAR [2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/11987/2024 BARAL 24
Pageno 11, 12 not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
AMBIKA PRASAD [2024-04- LETTERS/ENROLMENT NUMBERS/MOBILE
267 |D-WP(C)/17391/2024 RAY 24 PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
1.DCF OF RS 12 /- TO BE PAID
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
268 |[D-WP(C)/18261/2024 IS)QEAN KUMAR %224-04- NOT FILED.
1. Page nos. 15 and 23 not neat and legible. 2.
Description of Anx-2 in Index and in the petition
not tally with that of Anx-2.
6-RECEIPT SHOWING SERV.COPY TO
o - AJAYA KUMAR  2024-04. AG/CGNT/CT/ETC.NOT FILED.
CRLMP/11828/2024 JENA 24 1.0CCUPATION NOT FURNISHED IN
AFFIDAVIT
D. 5024.04. |6-RECEIPT SHOWING SERV.COPY TO
270 ABLAPL/12301/2024 CHIRANIJIB ROUT 24 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
271 D- PARSURAM 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
CONTC/18026/2024 MOHAPATRA 24
PAGE 8 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
sy D DEBASIS 5024.04. AG/CG/NT/CT/ETC.NOT FILED.
BLAPL/12162/2024 |SARANGI 24 Synopsis and date chart not mentioned in the
Index.
6-RECEIPT SHOWING SERV.COPY TO
GOPAL KRUSHNA [2024-04-
273 |D-WP(C)/17338/2024 NANDA 24 AG/CG/IT/CT/ETC.NOT FILED.
PRAFULLA 24-LIMITATION NOT IN TIME / EXPIRED.
274 P KUMAR 2024-04-
CONTCT77552024 |\ ioapaTRA |24 1 DELAY OF 181 DAYS
8-CAUSE TITLE NOT IN ORDER.
275 D- DIPTI RANJAN 2024-04-|16-PETITION/APPEAL NOT IN TIME
RPFAM/18085/2024 BHOKTA 24
DELAY OF 160 DAYS
276 |D-WP(C)/17264/2024 GOUTAM KUMAR (2024-04- 6-RECEIPT SHOWING SERV.COPY TO
ACHARYA 24 AG/CG/IT/CT/ETC.NOT FILED.




25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

8-CAUSE TITLE NOT IN ORDER.
11-NEAT,LEGIBLE ATTESTED ANNEXURES

PITAMBAR 2024-04- [NOT FILED.
277 |D-WP(C)/17105/2024 ACHARYA 24
CAUSE TITLE ADDRESS ARE MIS
MATCHING WITH AFFIDAVIT AND
[.LA.AFFIDAVIT 2. PAGE 20 IS NOT NEAT AND
LEGIBLE
D- HEMANTA 2024-04- |06-RECEIPT SHOWING SERV.COPY TO
278 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
CONTC/18034/2024 MOLANTA 24
PUT UP FOR SR AFTER FILING C COPY OF
KISHORE KUMAR [2024-04- JUDGEMENT DTD. 14.03.2023 PASSED BY
279 ID-CRLA/12372/2024 |\ opp A 24 THE ADDL. S.J. (FTSC) PASSED IN SPL. G.R.
CASE NO 38 OF 2018
RAJENDRA 2024-04- |06-RECEIPT SHOWING SERV.COPY TO
280 |D-WP(C)/17215/2024 KUMAR 24 AG/CG/IT/CT/ETC.NOT FILED.
PRADHAN
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
731 D- ROHIT RANJAN  2024-04-|7-VAKALATNAMA NOT PROPERLY
ABLAPL/12225/2024 RAY 24 STAMPED,EXECUTED,ACCEPTED.
Petitioner no. 3 wrongly executed V.nama.
6-RECEIPT SHOWING SERV.COPY TO
239 D- ALOK KUMAR 2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/12195/2024 MOHAPATRA 24
1. Page nos. 10 to 13 not neat and legible.
o o GYANA RANIAN 1248 RECEITT SHOWING SERYCOPY o
BLAPL/12177/2024 |DHAL 24 : :




DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 24-04-2024 (CASES FILED BEFORE 2024)

S| Filing Number Case Number Advocate for Defects as per S.R.
no. Petioner/Caveator
SANTOSH 3. AUTHENTICATION
1 RSA/23/2022 RSA/23/2022 KUMAR FEE IS DEFICIENT.
SAMANTARAY
18. CERTIFIED COPY
OF TRIAL/APPELLATE
2 || CONTC/19/2022 || CONTC/19/2022 DINESH KUMAR COURT ORDER NOT
MOHANTY
FILED
OTHERS. C.COPY OF
DISMISSAL ORDER
NOT FILED
OTHERS. AFFIDAVIT
BIRENDRA NOT IN PROPER
KUMAR FORMAT AS PER
3 ||CMAPL/549/2023 || CMAPL/549/2023 PARDHI. C.G.C.. ||IRULE 3 CHAPTER 6
G.0O.l.,0.H.C. OF OHC RULES

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/CT/ETC.NOT
FILED.






